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Sir,

THE GAUHATI HIGH COURT AT GUWA HATI
(H IGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.vII-O8/ 2017 I 10' I IA
Smti. Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Utpal Prasad,

District & Sessions Judge,
14aluli.

IA
Dated Guwahati, the 

| 0 SeOtember, 2024

Commuted leave.

Your letter No. DSJ(M)/2024/ 1783 Dated 03.Og.2024.

]T G RAR GI c

with reference to the above, I am directed to inform you that you have been
granted four days of commuted reave from 06,09.2024 to 09.09.2024, arongwith station leave permission, with the officiar vehicre, at own cost, from the
morning ol 06.o9.2o24 to the evening of 09.09.20 24. rhe chief Judiciar l\4agistrate,
Majuli, and in his absence, the Sub Divisional Judicial Magistrate, Majuri wirl remain in charge ofyour Court and Office in your absence.

Yours faithfully,

ill-
Memo No. HC .vrI-08/ 20L7 I Ioq2 - 1a 49 ta.dated ) t.- 01-21Copy to

1

2

The Principal Accountant General (A&E), Assam, Beltola, Guwahati_29, for
information. (Copy of duly filled in leave applicatton in the piescribed format
is enclosed herewith)

e Chief Judicial Magistrate, Majuli.
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The Project Manager, Gauhati High Court
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